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CENTRAL ADMINISTRATIVE TRIBUNAL ALLAMABAD BEWCH

Allahabad this the H"‘h day of [)aco.-.-qy_,, 1994, 1-;

Hon'ble Mr, Justice B.C. Saksena, Vice-Chairman :
Hon!ble Mr., K. Muthukumar, Administrative Member ;

-

Original Applicstion no, 83 of 1992,

B —
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2,

e il —

Dilip Kumar,S/o sri Om Prakash, Guarcd, Railway

Guarter no, 511B, Laslitragar, Allzhabad.

Fradeep Kumar Yedav, S/o Sri K.L. Yadav, R/o
367/3hh. 'fohatshimganj, Alletiecad.

& & & & Ay?licant&.

Counsel for the pgpplicant sri sunil Rai

1l

Vers us

The Unicn of India through the General )Manager,
Ne Rly. Beroda House, New Delhi.,

Tne Divisionel Railwasy Manager, Northern Railway,
All zhabad,

ITne Senior LCivisional Commerc1al Superintendent
N. Rly allshabad.

The Senior Divisional Ferscnnel Officer, N. Kly
Allshabad.

The senior Divisional Accounts Ufficer, N. Rly,
Allcehabad.

«+s Respona-nts

Counsel for the Respondents Sri A.V. Srivasteva/F. i.éthur
sri B.B. raul,

Alongwith

riginal Accolication no, 406 of 1994

Subhash Chandra, s/o sri Rajes Ram, R/o 407, HaJapur
D‘lStt- ﬁltahabado

23135264 get >/o K. Prasad, R/o 317, K D.S.A. Ground

e —— ——

Vers us

ghe 1n10n of %ndla through th vereral }'ana jer
BaZ Hcuse, inéw Delhi

The Divisionel Railway i“anager, N. Rly allahabad.
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The senior Divisional Comuercial, Superintendent |
N. Rly Allahabed. ]

«.+v+ Respond=nts

criginal Application no. 110 of 1993

Syed Nizam Hussein, S/o Syed Ali Hasan, a4/a 29 yrs,
R/o Mohalla Chiktoli, P.S. Hussaindbed, P.O.
Japla, District Palayum.

Ragubir Sharan Xharwar, S/o 5ri S. sunder, a/a 33 Yrs
R/0 877=A Shastri Colony, Distt Mugalsasrai.

.+« Appiicants
- Vers us

Jnion of India, through 3sneral Manager, N, =nily fs
Railway Board, Beroda House, liew Delri, l

-F I l a LY
ﬁgﬁge.cﬁ@ﬂ?rciﬁf Superingéendent, N. Kly Barods

Divisional Rai lway lenacer, Northern Railway
Nawab Yusuf Road, Allahabad,

Seni.r Divisinal Commercial Superintendent, » P
N. Rly Nawab Yusuf Road Aliahabad. ‘ |

.+ «+ Responcents

original Applicetion no. 39 of 93

Nirala singh, S/o ., singh, a/e 30 Yrs, R/p
Ram Basic Vicdalaya, Darganj, Allahebad,

Tarak Wath Fandey, S/o B.D. Pandey, A/8 30 Ygs.
R/o village Kewalpur, Post Beri-Visa, District
Varanasi,

L=

Kamla Kant Shukla, S/o P.N. Shukla, R/o Ram Bcsic
vidyalaye, Daraaanj, ~“llschabad.

Amar Bath, S/o Mangru, R/o Ram Basic Vidyalaye
Daraganj, Allahabad, =
Sushil Kumar Tripathi, S/o K.S. Tripathi, R/o
VVviliage Laxshagrah, Post Lakshagarh (Eandia),
Distt. Allashabaa,

shyam Shanker shukla, S/o Sri K.S. Shukla, R/o
Vaishno Ashram Ram Basic Vvidyalaya, Daraganj Distt.
Allshabad.

ces ppillicantes
KWersus

Union of India thrcugh General sianager Northemn ¢
Railway, Baroda House, New Delhi.
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Chief Commerciasl Superintendent, Northern Railway

Baroda HOUSE' New DE].hi. rt'

Divisiorial Railway Maneger, N. Rly, Allahabad.

Senior Divisional Commercial Supreingendent
N, rnnly Allahabad.

... nespondents

A
Criginal Application no, 38¢ of 1923

Fezal Karim, ~/o Mchd. Kadim, R/o Vvillage Chakiya,
House no. 104/24] Rpost Office 5.FP.0. Distt Allzshabad.

Ajay Kashyap, S/o P.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Railway Colony smith Koad, Allshabad,

«ve Applicants

l
I
%
|
Versus & r ,
' i

Jnion of 1ndia, throigh General Manazer, Northern
Railway, Raeilway Board Baroda House N, Delhi.

Chief Commercial Superintendent, N. Rly Barods
Hogse, New Delhi, ‘

Divisional Railway Manager, Northern kai lway
Allahazad.

Senior Tivisional Comnmercial Superintendent.
Northern Railway Nawab Yusuf Road Allahebad,

- 8 et m—

+++. HRespondents.

Criginal Application no, 32 of 1993

GQarnrul Hesan, Afe 29 vre S/o Late sri S.N. Hasan,
R/c 121Dariyabad, Jogighat, Allahatad.

.+ Applicah

\ersus

onicn of India through Genral Manager N. Rl?, Rly
Boabd Baroda House New D=lhi.

Chief Commercial superintendent, N. Rly Baroda,

g

House, llev Delhi,
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3% Divisional liailway Maneger, Northern Railway, : |
Nawab Yusuf Road, Allshabad, L

4, Senior Divisional Commercial Superintendent, |
Northern hailway Allshabad, &
L : & * ++s»+ Respondents

Te original A pplication no, 1782 cf 1992 |

l. Vinod Kumar Sherms, ~/o Shri Chabi Lal, R/o 17/A
Lahia Marg, Allehabad,

_ <

oo cappliicant

} e fersus'f e 5
= = : ; :' ; T -~ E T et Prprpra -.'f"‘__.-'_*.'f‘:'.l. ——
.I : : - ’ = F-"'—_'. - __-.,;_'-—_;;__l_ - 'u’t_--.; .
,?3 fomassgr . . .1y . The ‘Union of lndia through the Chairman,.nailh
i o A § Board, “New Delhi. =148 W
i |
25 The Jeneral Manager N, Hly'Earoda House, New Delh:. _
:%E g SpEe s Ine Divisional Railway Banas sger, N. R1ly dif;;ﬁ:?:‘ s
i s : - 1 !
- == s == i
3 ‘ i TR0 C Respondents o F
e _ !
| | by
o R
;; 8y D;iginal Apvlicetion no., 1534 of 1992 R - g &
_ ! =
1 Shyem Norain Singh, 5/o0 R.N. Singh, K/o Will & Post -
| Jenauli, Distt., Baksur, Bihar. . : |
|

2. Ravindra Tripethi sS/o sri §.C, Tripathi, R/o
Vill, Dharampur Ghurwa, Tehsil ~Phoolpur Allahabad.

3. Rem Bharat, S/o sirdhari Lsl, R/o Deogalpur, Pogt bl
M Mau Aime Distt. Allashatacd. !

T o P —

«oes Applicant o

Versus

1. Jnion of India, through Secretary Railw:y Board,
Rafi larg, New Delhi,

2. General Manager, Northern Railway, Railway Bhewan

(Baroda HDLIS?) New Delhi. \
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Chief Commercial Superiniendent. N. iily RoilShawan
( Baroda House) New Delhi,

Divisional Railway Manager, Northern Railway,
D.ReMe Office Nawab Yusuf Road, Allahabad.

Senior Divisional Commercial Superintendent, N. Rly
D.R.M. Office, Allahabad.

«++ Respondents

Original Applicetion no.352 of 1992

Rajendra Prasad Pandey, S/o Sri S.P. Pandey,

Originel Applicetion no, 450 of 1994.

Faisndra Kumar, s/o Sri F.N. Jaisawal, R/o 225
Gandhi Nagar, Mutthigenj, Distt. 4llahabad.

Remesh Chand, S/o sSri Late Hari Lal, K/o 19/216
Luker Genj, Distt. Al aabad.

eee Applicants

Versus

The Jnion of Indie through the General Mana:er
N. Rly iZaroda House, New Delhi.

Divisional Reilway Manajer, N. Rly Allahabad.

S¢

Nior Divics ; :
' Divisional Gommervial Superintendent,

R/o Vill Nanhcopur, P.O., Pahara, Distt. Mirzapur ;
|
3 oo Appllcqnt % SRS o
= = ' e S
== ) 3 EQZ'LQQ;EP
S cne ; = ;:_-«5 ,__:l
Versus FRET i TTRESERE
The Jnion of india through seneral Maneger, N. ..ly 5
_New Delni, o e
The Divisional Railway fanager, N. Rly Allahébéd;:unfff"
Senior Divisional Commercial Supdi. N hly-ﬁﬁm_=;;5r{é§
Office Allahabed, i Tl o o e
R Heﬁpﬂndent{s_ - "i;;
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Nl Rl‘f. Al lahabad.

«e+ Responderts

Original ppplication no. 400 of 1994

Ram Niranjan Singh, A/a 38 Yrs, 8/c Sri R.N. Singh
R/o 183=Alopibagh, Allaehabad,

Km., Shashi Srivastave, A/A 26 Yrs, D/o Sri V.N.
Srivasteva, R/o 1 Dhinghwas Khothi, Aalopibagh,
Allshabad.

Cinesh Kumsr, Af/a 3. Yrs, $/o Sri G.S. Lel sSrivaestave
K/o Village & Post Sindhora, Distt. Mirzepur,

T

+s« Applicents

vVersus

Jnion Of india, thrsugh General ;janag-r, Northern f
Reilway, Raillway Board, Barode House. N. Delhi .|

Chief Personnel Officer, N. Kly, Barode House. |
““ew Delhi, i

Divisional Reilway Manauer, Northern Railway, Nawab
Yusuf Road, Allahabad.

senior Divisional Commercial Superintendent
N. Rly, Allahabad,

«+ « Respondend.,

Original Application no, 399 of 1994

Kadir ahmed, s/o sri Abdul Shafoor Khen, A/a 30 Yrs
R/o 182/K/1, A.D.A Coleny Rajroopur Allashebad,

L
Brijesh Fresad, S/o 5ri Narain Prssad, Afa 2€ Yrs,
/o 93-iatiysra Koadm Alopibsgh A Lllanabad.

0 ey e Sl A 2 37

Kemle$h Singh, 5/o sri R.m Bali singh, a/a 37 Yrs,
R/c 129 Alopibagh, Allehabad.

Rajesh Kumar, S/o Narein Prasad, a/a 28 Yrs, R/o
544 Colonelganj, allahabed.

= E = a
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Arun Kant Srivasave, $/® sr. M.P. Srivasteva, I
a/d 3: Yrs R/o Azad Scuare, s.mbagh, Allahabad. |
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Km. vibha sarswat, D/o S.K. scrswat, a/a 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allzhabad.

Km. Abha Sarswat, D/o S.K. Sarswat, a/a 27 Yrs
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#/c 133-2C, Lead Road, Railway Colony, allahabad.

E e Ravi Shanker srivaétava, S/o sri Prem Kumer, g

A/a 26 Yrs, R/ 130-C/51-L Rajroop-pur,
All:': habad .

Versus

e Jnion of India through General Managsr, N. Rly,
Railway Board, Baroda House, New Delhi.

20 Chisf Personnel Cfficer, N. Rly Baroda House,
new Delhi,

e Divisional Railway lenazer, N. Rly, A4 llahabad. -

4, Senior Divisionul Commerciel Superintendent, N. Rly |
Nawab Yusuf Road, Allanabad.

e+ Hespondents

13. Criginel Application no. 397 of 1994

le Piyush Kumar Dwivedi S/o K.K. Dwividi, A/@ 29 Yrs
R/050~-A Madhwapur 4llchabad.

2, R:mesh saran S/s Hari Shcnker Lal, A /@ 34 Yrs

R/o C-27/273=-8, 1ndian Pr-ss= Colony Jagatganj,
Varandasi,

3. Rejeev Kumer Srivastave, S/o P.M. Lal, a/a 30 Yrs
R/o CK-63/209-4 Choti Piyarie Districi, Veresasi

4, Amulya Kumar Gupta, S/c sri N.K. Gupte, afa 30 Yrs
R/o 178 yrurana Kstra, Allahabed.

5, Surendra Kumar s/o K. lLal a/a 30 Yrs, R/o Vill. &
Fost Helimpur, Distt. Veranasi.

6, Hakeah Beheti Srivasteve, S/o K.B. Srivastcva,
A/8 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allahabad.,

e Priya Kant Srive:ztave, S/o0 Ssri A.N. Lal, a/a 35 Yrs
R/o S=1/64-2G Chupe-Pur, Distt. Varanasi.

8. Fraveen Kumer 5/o sri [ .pPrakaesh, A/a 28 Yrs R/o shiv
3/13-K-8, Nawalpur Colony, .eerapur Basahiee,
Veranasi,

ees Applicants

Versus \\
Qo
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1L Union of India, through General Manager, N. Rly,
Railway Board, Baeroda House., New e lhi, ;

e Chief rersonnel Ufficer, Northern Rei lway, Berode
House, New Delhi,

3. Divisionel Railway Manager, Northern Railway, Nawab
B Yusuf Road, Allahabad. ' :

4, senior Divisional Commerciel Superintendent !.. Rly
Nawab Yusuf Road, Allahabad,

«++ Respondenss,

14, 0riginal A pplicetisr no, 1702 of G2 53

l. Rajendra Prasad , Afa 24 Yrs, S/o Sri Hej Bahadur |
Singh, R/o Vill Khapoti, Post Khapatia, Distt
Allehﬁbad.

2. Dharam Pal singh, A/e 32 Yrs, S/o L.R. singh, R/o '
Vill, Shambir Singh Pur (Sew&an) P.O. Aurai, | 3
Distt. Veranasi.

3. MNahesh Prasad, A/e 35 Yrs, 5/0 5ri Remji Prasad |
R/o #ohalls : arsurampur, Fost Mughslsarai, pistt
Vardnasi.

e —

s B s

4. Munna Lel, Afa 29 Yrs, 5/c Sri Cheddi Rém R/o '8
@@ Vill Chandhasi (Khuswaha Basti) Post Chandhasi, - .
Mugalsaria. Distt. Veranasi. '

e v+ Applicants

Vers us

e Union of India, through General AMancger, N. Rly ':l
Barode House, New Declhi.

2, Chief Commercial Superintendent, N. Rly, Baroda
House, lhew Delhi,

|

|

b |

3. D:visional Reailway Munager, N. Rly MNawab Yusuf Road, | |
Allah:bad. . 3

- - - L - : LY r :

4, senlor Divicsilonal Commercial Superintendent, DRM L }

Office, Allshabcd,

v .+ J€spondents 7;

15, uUriginal A oplication no, 1227 of 1993

1, Lal Bahadur, S/o sri Jhanra, afa 28 Yrs, R/o vill

N
Qe 1
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Bhawarohi, F.U. Sindhaur, Distt. Mirzapur
2% Kishorilal, s/o Jhanna, A/a 22 Yrs R/o Vill, Bhewaroh:
F.0. 3indhaur, District Mirzapur.
3. Lorilel, 5/o0 Jhanna, Afe 30 Yrs, KR/o Vill shawerchi,
P.0. Sindheur, Distt. Mirzs ur, .
4, Dinesh Prasad, S/o Sri Shvnatu Prasad, A /e 32 ¥Yrs s 1l
R/o Vvill & P.O. Baraini, Distt. Mirza ur
Se Ram Subhag, 3/0 Sri D. singh, A /a8 27 Yrs, R/o
vill Murahuan, P.U. shikargenj Distt. Varanasi,
6, sunil Kumer, S/o Sri Bensni Lal a/e 31 Yeres
r/o B.F. 285 Hevi lagar Cnlony, Neer Keii Vaair
i& nughalsarei, ‘aersnasi.
) .‘rﬂ.)"-.'li EdntSa
|
Ver sus
1. Jnion of India tbrough General Manager, N. Kly Rail=-
way Board Baroda House. New Delhi
2 Chief lersoniiel Officer, N. Rly Barods Bouce, Ncw '
Delhi.
3¢ pivisional Ruilway Mene ser, Northern Railwvay,
Newan Yusuf Road, A llalieo.d. & .
G Senior Divisional Commercial Superintendent
.. ®ly, Navac Yusuf Road, Allshabad. |
§
£ ~.+. Respondents &

16. Original Apgpliceticon no, 873 of 19093

1, Santosh Kumer Dvivedi, S/o lLate Sri R.M. Dwivedi i
li/c Vill & Post sindthora, District Mirzespur a

& e Renchir <ingh, $/o S.N. singh, r/o vill sultanpur, b
F.O., Makhme} ur Distt. iLau. ?
3 Virendra Singh, s/osri S. Singh , r/o Vill Ramopur i
pPost RampurDhamave Ditt. Allchsbad. Jl
<, Jitencra Bshadur singh, s/o sri A.Singh, r/fo IE
vill and Fust Rampuar Dhamava, Distt. Allshsbad. it
5. hen Vijei singh, s/o B.%. Singh, r/o vill & po-t !E
asmpur Dhemave, Bistt Allahebad. L (t

. : : . 1

6. Vinay Ku-er singn,s/o s:i .‘ahesh §ingh afe 22 Years |
r/o vill ¢ post Kempur, Dhamava, Distt. aAllahabed. }
§ s i . . i

Te Bodhé singh, s/o s-i R. Bahadur, r/o vill chadpur, :




(i SLORN/.

post Bhiteura, Distt. Fatehpur,

8. rnam Kripal singh s/o sri A . Singh, R/o Vill SahlmEHUJ'
post Bhitaure, Distt. Fatehpur. :

9, Kunwar Rajendra Singh, S/c sri C.B. Singh, #/o ~
Badi liadari, Past Siswan, Distt. Allashabad.

10, —Ragnvendra Pratep Singh, S/o Sri V.singh r/o vill
Churiyani, posl churiyeni Distt., Fatehpur.

11. S.C. Mishra, S/o R.S. Mishra, r/o vill Jathi rost |
Mahidcinpur, Distt. Allahabad. |

12, Hardwer, S/o Ram 3ingh, r/o vill and Post Kaunia
Disti. Azamgarh.

13. Ajeil Kumer Srivestava, S/o sri (Late) Saheb Lal ,_ﬁ
srivastave, r/o Vill & post Sindthora, Bitt.
Mirxa,.ur, b

14, Anant frathak, s/o S.N. Pathak, r/o B-24 G,T.E.
Karelli Allehabad,

15, Kunwar Surendra Sinah, S/o J.B. Singh r/o Vvill
Beli Madari, post Siswan, Distt Allahabad, + 4

lo, Ramesh Singh, . s/o M. Singh, r/o vill and post Rampur |
Dhameva, Distt A :lahabad. :

— i

17. S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga *‘agar
Colony Varanasi,

18, Hishamuddin, S/o sri Sahauddin, r/o 537-4 Shanshyam |
Magar Colony Allehcbad, '

.o+ Applicants ’

L [
1 | ) -I
\ e i W
! |

Versus

l. Jnion of India, through senerel Manager, N. Rl
Reilw ay Bcard, Baroda House, N., Delhi.

2k Chief Fersornel Ofiicer, Northern Reilway, Basrode
Youse, Mew Delhi,

3. Divisicnal Railwey jian.ger, Northern Hailway, by
inawab Yusuf Road, Alleshabad.

e e e LT

= o

4., Senior Divisional Commercliel Superintendent,
Noethern Railway allahchad,

. s+ REespondents 'l
!
{

\ g

o |

L i




(W)
R . ﬂﬁ, Originel A pplicetion no. 779 of 1933

— 1. iahesh Kumar, S/o sri H. lal, r/c New Lasker Line,
furena Baihrsna, Allahabad,

«so Applicants

Versus

l.- The Wnion of 1India through the Genersl Meenager,
nortnern Railway, Bsrods House, New Delhi.

2, The Divisional Railway Manager, Northern Raidilway
Allahebac.

3. The Srnior Divisional Commercial Superintendent
Northern Reilvay Allchabad.

3{ 4, The senior Divisinonal Perscnal Officer, N. Riy i
-~ Allahabad. |

: '
2 8 The Senior Divisional Accounts Officer, N. Rly Allshal |

«++ Respondents

1. Crigingl Applcation no,.746 of 1993 ) §

1o Samarnath singh s/o Salik Ram &/o0 vill Kureh=Khurd,
P.C. Mugalsarai Distt lMugalsarai. | i

2. Om prakes: Sharma, S/o Late Sri puttoo Lal Sharme }
@fa r/o vill Parshurampur (sikatia) F.O. -t ‘T
|

lugalsarai, pistt Mugalasria,

# e 0 Mpli CEI""ES | | .

] B
Versus

l. Unicn of India, through General Man< ;er N. Rly i
Railway Board, Baroda House. ‘“ew Delhi

2 Chief Personnel Officer, N. Rly Barode House
N. Delhi,

% je Divisional !.cilway Manager N. Rly Allchabad.

4, Senior Divisional Commercial Superintendent, N. Rly -i

|
« s+ Respondents l
| i

i

18. Original Application no. 530 of 1993

l, Ramcsh Chandre, S/o Sri R. Cusrep,r/o vill
Umergasni P.5. Raipur, Tohsi;nﬁphlishahr, District
Jaunpur. \




7 L2

2. satya prakesh, s/o adhya, 8/e 30 yrs r/s vill
Rampur Sawai, P.0. Rejupur, Tehsil Machlishahr
Distt. Jaunpur.

3, Jamuna rrasad, s/o srinsth rfo Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

4, sri Ram sSingh s/o sri Murali, a/a 29 yrs r/o
Vill Behdsul Khurd, P.O. Surwen Misirp ur,
Tehsil patti pistt. Pratapgarh, {

5. Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur |
F.O. Raipur, Tehsil Machlishahr Distt Jaunpur, ;

6. Laxmen singh, S/o sci Murali, r/o wvill Behdaul
- Khurd, p.o. Surwan misirpur, Tehsil patti
o, B

Distt Pragpgarh.

7. Girja Shankar, S/o sri Chhute Lzl A /a 31 yrs Z
r/c vill Vanbirpur, P.O. Reipur, Tehsil Machlishahr
Distt. Jaunpur.

8. Rajendra Frasad, S/o sri Ram Lal, r/cUmarganj ..
P.0O. Reipur, Tehsil Machlishahr, Bistt Jaunpuz,

9; Amrit Lal, s/o sri nath rgc¢ villUmarganj P.O.
Raipur, Teksil Machlishahr District Jsunpur.

10, Hira “al, spo sri Ram heth, r/o vill Umarganj, P.O.
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

.+. Apnlicangs

Versus

1le Unicn of Indis through General Manager, Northern
Raeilway Railway Board, Barods Hcuse, New Delhiq

s Chief Ferscnriel Officer, Northern Railway, Barcds
HHouse, !'ew Delhi,

3. Divisional Ha;lwa; wvanaqer, N, Rly NMNawab Yusuf IR
E{&Od dll !'l-.:! td. ll-..

Allc..h sad, |

l

4, Seni zr Divisional Commerciel Superintendent, N.R1ly ;‘i
:!

<~y

e HESpDndE ntS !

A0, Criginal Application no, 479 of 1993 lh
d- |

§ (5 shiv Shenker, s/o kem Lakhun, r/2 vill Behdaul Khurd iéf?
fost Gaure Distt. rradjpgerh : r

2.  Heri shanker, S/o sri Chottey Lal, r/o vill Bamvirpur f-%
post Rempur, Distt Jeunpur, i

Bazar, Posl jjukundasaganj, Tehsil patti, Distt.
Pratapoarh, \

1
l
3. Bam Eshsdur, s/o sr. Mohan lel, rfo Purahi Bardahi | “
B
!
|




4.

o
.

T

B,

10,

4.

29.
1.

- rost.Serai Bika, Distt. Jasunpur.

[ L3/

Ram Ashrey, S/o sri Ram Adhar, r/o village Sukhan
Aisirpur, Post Suvansa, Tehsil Patti, Ditt Pratapgarh, '

Vibha Shanker, S/0 sii Chottey Lal nfo vill
Eanveerpur, POst R-mpur Disti Jsunpur.

Rem Khelewan, 5/0 sri Kandhai. r/o vill Sawai Rampur

Ram Dehadur, S/¢ sri Rem Abhilesh, r/p wvill
pur Kharagrai, Post Suvnasa, Distli. Pratapgsrh.

Ramsh.nkec), S§/o s»i Chottey Lal, r/o Banveerpur,
post Rampur Distt, caunpur,

lelji, Spo sri liatapher, m/o vill Meerpur, post
Madhupur, Bistt. Jaunpur,

Shesh Nath, s/o sri Mata Saran , r/p vill & Post
Silaudhi, Distt. Freta,.garh.

ose Apilicant

Versus

Jnicn of India through Genreral lianager, N. hly Hallhc}
Board Besroda House, New Delhi. !
Chief Perosnnal Ufficer, Northern Hail;ﬁy, Baroda .
Homse, New Delhi. . !

I

Divisional Reilway, lMenayer, Northern Railway
Allahabad,

Senior Divisional Commercial Superintendent
Northern Railway A llahebad,

+++ Respcndents !

Originsl Apclicaticn no, 416 of 1923

Kishen Singh, S/o sri Ram Nagine Sin:h r/o
J yaerd Colony Qr. no, 702=C, iugalserai, Distt.
vVaranasi,

Ramesh, S/o sri Ramji r/o vill & P,O, .Farshuramp ur
sibtian post hMugalsarai, Distt. Varanasi,

Ashok Kumar Fandey, s/o sri Balmiky randey r/o
Sibtien, Parshurampur, F.O. Mugalsarai, Alind.sser
Disti. W renasi,

Prem Kumar Srivastave, 5/0 sri 5.M. Srivasteve,
r/c Loco Colony Gr. no. 128-K Mugalsaraj Distt
Varéenasi,

Dilip Kumar Sinha, s/o sri Deep hNzrein lLal,

R/o Hanur Colony Gr. no. 694-A jjugalsarai, Distt., |

"Jurdﬁr_.;l. l
J

‘\ e v+ Applicants




1.

3.

4.

2%

l.

. LA/

Versus

Union of India through General Manager, N. Rly
Rai lway Board, Barcde House, New D-lhi,

Chief Fersonnel Officer, Northern Railway, Barode
Hoase, New Delhi. ;

pivisional Railway Manauer, liorthern Railvay :
Allahabad, i

Serior Divisional Commercial Superintendent, Northern
Rellway, Nawab Yusuf Road, Allshabad.

« ++ hespondents :
.
Criginal Applicetion no., 1006 of 1992

santosh Kumar s/o sri B.G. Sharma, r/o 146-4 Locg
cclony Alijarh.

*e e Ap[:l litﬁnt

Vers us

Union of India through the ienersl Man3ger, N. Rly
Baroda House, New Delhi.

‘Pivisicnal Railway Maneger, N. Rly Allahabad,

Setiior Divisic :al Commercial Superintendent, N. Rty
Alluahabad,

.+« Respondents '1

uriginel A pplicution ne, 1303/92

sushil Kumer Fandey, S/¢ Pt.lLi.N. Pandey, li/c
60 Bhendari Sttiorn Ko. Jeunpur,

Smi, Jyoti Saxend, W/o Sri K., Sexena, 99/303, Sisaniau
Badha Gheuraha, K.npur,

s o v MPP lJ’- C:nts .

Vers us

Jnion of 1ndia through General Manager, N. Rly
Baroda House, !lew Delhi,

The Divisional Railway Yeneaer, Northern LRsilwey

L e m—— g
-




@

3.

L.

2.,

l.

G

24
ik

l.

i LSE.

Allehabad.

The Sinicr Divisional Commerciel Supdt. N. Rly
DRM Office: Allahabad, '

.o+ Respondents

Original Applicatior no. 1715/92
Indu frabhe pander, /o sri B.N. Pandey, r/o
94/1A Galle Bazsr Tilhargenj. allahabac,

smt, Madhuri Misra, /o sri O.P Mishra, r/o
62. Bhandari Stalion Road, Jaunpur.

e w Appli Cﬂnt

Vers us

Unicn of India through General Manager, N. Rly
Borada House, New Delhi,

Divisional Railway Maenager, N. Ikly A lloiiebad.

Senior Divisional Commercial Supdt. N. Rly DRV
Office , Allahabad.

+os Iespondents

Originasl Applicetion no., 133/93

Kripa Shankar, S/o sri V. Nabh, Vvill iata-ka-pura
F.O. Rem Nagar, Pistt. Allahabad

Jmes h Chandra, S/o Sri 5. Prasad, R/o Vill Tikari
P.O. Bhemni Hitar, Distt. Allehaved,

o oo ApDlicents

\'ersus

Jrion of india through General lenager N. ily
Baroda House., New Delhi.

Divisional Railway jfanager, N. Rly, Allabebag

Sr. Divisional Commercial Superintendent, N. Kly
DI Office Allshabas.

\\ .+ s Respondents

Rt e




l.

2,

1.

2%.

HERA 1

Original Ap.lication no. 514/93

sri Krishna hand Pathek, S/o sri T. Pathak, r/o
vill, Aameon, P.0O. Sahibganj, Distt. Varanasi

subit De, S/o S.K. De, /0 Uma Kutir, Station
Road, Jaunpur, _

«ss ADplicant

Versus

Urion of India through General Manager N. Rly %
Baroda House, New Delhi,

Divisional Railway Maneger, N. Rly, allahebad.

Sr. Divisicnal Superintendent Commercial N. Rly
DRI Office, Allahabad. i

« s+ RESPONDeNTS

Original Appliceion no., 777/93

satya pPrakash Mishra, S/o Sri R.S. iMishra, R/o
A/?: 176 Krishna Nagar, Keedvanj, Allehabad.

«ss Applicant

Versus

Jnion Of India through Gereral lianager, N. Rly §-
Baroda House New Delhi.

The Divisional Ra&ailway Manager, N. Rly A llchabad.

8r.Divicsional Commercial Spperintendent , N. Rly
DRM Office Allahabad,

oo REs,OnNcents
Originel A ppliceion nc, 467/93
Shashi Kumar !tishra, S/o R.A. hMishra, r/o vill
Ghatwa , ost Xerchana, F.s5. Karchana, Distt Allahsbad.

Fresent Address 134= Tula Rem Bagh A llchabad.

ha'endra Prasad MEhsra, s/o Sri D.P. Mishra
Vill Kasidahdan, Post Nathsipur , Dilstt, Varanasi

Ancop Singh, S/o Sri S.t. Sirah, B/o Vill, and P.O.
wem “*ager Bhojpur, P.S. Antoo, Distt., Pratapgarh.

. vs Appilicets

Versus

-
S —
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R e g —
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// 1T /)

l. Union of 1ndia through General '@nager, N..Kly
Barcda House, New Delhi.

2 Divisicnal Railway .Manager, N. Rly aAllahabsad,

3 Seninr Divisipal Commercial Superintendent N. R1ly
: Allahatad.

4, Senior Divisional Personnal Officer, liorthemn
Railwasy Allahabad.

D' Scnior pivisional Acccunts Officer M. Rly
Allahatad.

.+ s+ na@specndents

28, Original Application no. 1028/93

l. Rajesh Kumar Tripathi, S/o Sri R. Iripathi
R/o 354/7/1, Jayantipur, CDhumapngang Allahebad.

..o Applicant

VVers us

1l Jnion of Indie through S¢neral hMarnage:r N, Lly
Baroda House, N. Delhi. '

25 Divisional Railway .ianeger, N. Rly Allah«bad.

3% Senior Divisional Commercial pandger, N. Hly
DRM., Office Allahabad.

e = » RES i..rDI'IdE n‘tS

20. Original Application no. 1245/93

1i - Shiv prakash Dubey, S/o S.D. Dwivedi, r/o \ill,
Mawapura (Kakraha) P.0O. Fatehpur, Distt. !lau.

&
-y,

.« o ¢« ADPLlYicant

Versus

1, Jnion of India through General )ignager N. aly
Barcda House. New Delhi.

2 Divisional Railway Mansger, N, Rly Allzhabad,

3o Senior Divisiongl Comercial pMenager, N. Rly
Allahabad,

\\ .+ Respondents

... /8




e 1B

39. Original Application no. 1362/92

l. Pawan Kumar Pendey, S/o Sri S.S. Pandey, R/o 161/5

A, Azad Nagar, South Melaka, Allahabad,

2. Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/o
Vill./P.O. Kaju, Allahabad:

e o @ App licant

Vers us

1. Union of India through General Manager N, Rly
Barods House. New Pelhi.

2. Divisional Railway lMeneger, N. Rly Allzhabad. ‘f%

8. Sr. .Divisional Commercial, Superintendent N. Rly
A llahabad. '

-

Respondents

! 2 " ee
!
i

3). Original Application no. 1511/92

Suresh Kum r Srivas&avae, S/o sri R.K.L. Srivastava
r/o 36A/60, Judhwal, Tilharganj Allahabad,

i «ee Applicsnt

Vers us

l. The Union of India through General janage o,

. R1
Baroda House, New Delhi. N. Rly

1.

2. Divisional Railway Menager, N. RKly Alle p¢ p.c.

3e SrE-Divisional Gommercial Supdt. N. Rly

Allahsbd T o Office

+++ R€S JC pdents

st

32. Criginal application nc, 1609/92

l. Sharde Bebu, S/o Ghussit Lal, R/o )

Allehabagd 65, Nakhas Kona,

2., Asrar ahmad, S/o Sri Abrar Ahma 1
Allehebad,

a0 Appliﬂbnt

Versus \\

e —— ~ R - ¥ —— e
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d., r/o 553 Attarsuiya,
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-Sr, Divisional Ccmmercial Supdt. N. Rly A llahabad. :

Al

e

Union of 1ndia though General Manager M., Rly
Allahabad.

Divisionasl Kailway Manaqer, M. kly Allzhabad,

-

32

l.
2.,

3.

l.

3 Ty T "'I'".f'r

—— =
L) o ﬁnmuh&&'ﬁ.mb;‘_ﬁ R .

.+« Hespondents

Original Application no. 1628/92

Vijai Kumnar Sinha, S/o sri D.N. Lal, r/o Hapar
CGlC"IY Gr- I"ICu 694"1 ..;Ughalsara.n

sunil Kumer Sinha, s/o sri V.N, Lal, R/o Qr. no.
603=B Hapur Colony Mugalsarai,

Napayan Datti Dubey, S/o lLate Sri K.D, Dubey, r/o

131-3H, First Avenue, Réilway Colonyg smith Road _ |
Alldnabad |

«e. Applicants

Vers us

Union of India, thrcugh General Manager, N. Rly
BEzarode House, New D=1lhi,

Chief Commerciel superlntcnderu, N. Rly Barod ja House
New Delhi,

Divisional Railvey Remanger, N. Rly Allehabed.

Sr. Divisiongl Commercial Supdt. N. Rly Allohabad,

e +o» REeSpcndents

Original Applicoetion no. 166:3/92

¥ithlish Kumaxr ¥:shre, 5/o sri H,R. Mishra
r/p 41=C +-aﬂlma"]b.:::t:l Koed, Tilek Nagar, Allanabad,

sharad Dhysni, §$/o Late Sri 5,P. Dhayeni, rfo
C/o G.P. Dhayani, Prayag Sangit semiti, 12-C Kamla
:'1’- l"lILl E{'Jad, ,f'l,l liJ h.;_,br.:d.

Ramj)i Vevme, S/o sri i,N. Verma r/o House no,
173/8 kaeilwey Colony no. 1 Subedarganj, Allshabac,

..o spplicants

\

Q- w.

o —— P —— T ——— - ———— - 5

e =R s B i




({208

Versus
@
%y Unzon of lndla through General Manager, N. Rly
Baroda HYuse, New Delhi.
2. chief Commercial Superintendent, N. Rly Baroda
House MNew Belhi, :
3 Divisional Railwsy Maneger N. Rly Allehatad.
4, gr. Divisionel Commercial supdt. N. Rly Al la habad,
e+ s ~espondents,
36. COriginal 4pplication no. 17713/92 : fﬁh
1. Vinod Kumr S/c sri R.Y. Rsm, r/o C 757, GTB Nagar
nereli Allchabad. =
5.  vVirendra Kumar,  S/o Sri R.S. Ram R/o 23/B/76/C/
5 1003, Allapur, Allehasbac. _
g - h;. 'aanjdy Kumar Srivastave, g/o Ssri. R.F. Srivestave
r/o 14o8/5A4, Chzkia, p.0. GIB Neégar, Allshabad.
: | ... Applicents.
Vers us
1. ini >n of indie through Zeneral Manager, MN. aly
NEU'J Le lhi-
t 25 The Divisional Railway Maneger, N. Rly Allahabaqt,
i 3. afﬁ Bivisional Comml. Supdt. Northern Keailway

+ QOffice Allchabad.

| B

T ST "'...- = :_'

.o Hhespondanis

e

L) (
i il
g e T

3%, JOriginal A pplicetion no, 1821/92

1e sudhir Kuncr /Sfo sri Hridaye Nerein south of Jania
Road, New Yar, Distt., Pdtna, Present Adcdress,
101 Anand Bagh uld Baiharene Allchebed.

.o+ Applicant

g
Vers us Q‘d"—“’

T Y —
PRI Wﬁ—r—-—q—.w_;.
: ] e e b
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o

le

2.

3.

LR/,

‘Jjnion ¢f Indie through Gneral lienager, N. Rly
Barocs House. New Delhi.

Divisional Railwey Mancger, N.Rly Allatebad,

Sr. Divisionzl Commercisl Supdt.i. nly Allehabad.

Sr, Divisional personnal Officer N. RKRly Allshebed,

O

36.

1.

WT__“} R

Sr. pivisional Accounts Officer, N. Rly Alluhabed.

+++ Hespondents

Original application no, 1822/92

Arun Kumar, s/o sri G.p. srivestavae, 1/o 101,
O1lc Baindréna Allehabad

. s ﬁﬁ!llicant

\Jers us

T i

Jnitr of India through Lho General ‘Manager, N. Rly =
Barode House. Allehaoad.

-'.it-::

nivisional Keilwaey iianager, N. Rly Allshabad.
5r, Dvisionael Commercial Supdt. N. Rly. Allahabed.
sp. Divisional Personnal Officer, N. sly Allchebed.

Sr, Divisional Account- Ufficer, M. Rly Allensbad.

.+ Respencents

Original Applicaton ro. 1825/92

Virendra Prctap singh, S/o R. singh, R/o turshen,

Post Shikargenj, Distt. Varenasi.

Virendre Bahadur singh, 3/0 S1i h.B. Singh, R/o©
Vill prempur, Post Chaklu, Distt. Varenasi,

‘ohan prased, S/o sri lalji, R/o vill Murahen, Fosi
Shikerganj, Bistt. Varénasi. -

Brij Ra)j Yadev, $/o Sri B.R. Yadav, R/o Vill
Murshaen, Post SHJPB*OdnJ, pistt. Veranasi,

Krishné Mmrari, sinch, 5/o sri R, Murat, r/o
vill Mura han, post shikarganj, Bistt. Varenasi.

Surendra , rstep singh, S/o Sri R.B. Singh, R/o Vil!
Pre:, urfFost chekia, Distt. Varanusi.

\\Qméb e o122




ke TR

Vers us

¢ 11 Jnion ¢f 1ndia through General Kanager, N, Kly
Barode House New Delhi.

2. chief Commercial Superintendent, . Rly Rarods
House New Delhi.

—

S i Divisional Kailwey Ménager, N. Rly Allehebag,

4, Sr, Divisior.al Commerciel Superintendent ,
e Rly, aAllehabad,

«es HESpoONnoents

40. Originel applicstion no. 1231/92

1i, Alok Kunar,sinha, c/o0.isri s.p. Sinha, r/o 2334~ t
| *Dld Balrdhdna, Alldhdbud- : |

S

ihﬂmw‘1lhﬂ

—_— 2. 4131_Hr1ve:tdve 5/0 $ri-Om Prekash, r/o ,c/5l o
—— " fﬁ-aiﬂﬂnda Lhawapur, Hlfﬁg;ganq1 A_llahabgd P%%-q
= : — ::?-ll-f' |
i N Hn-” 11 Fants F ‘
| |
= Versus |
1. Union of 1ndia through_:eneral llen¢jer, N. Rly
Baroda House, New D 1hi.
2 Divisional Railway Manager, N. Rly allahsbea, £
r: F o - I
L 3. Sr. Divisional Commercial Supcdt. N. Kly A llakabad. |
It

W
L

- -
- i

s e R&Spcnd-‘ nts

44. Original aApplication no. 333/92

1. Shweiank Verma, ~/o 5ri B,P Verma, r/o 25, Sl Kl
Satti, Khuldabad. 4Allehabad.

s Applicent

Velsus

LS Jnion of 1nida through General llsnager N, kly
naroda fHouse, New Delhi,

S Senerel Vensger, N. Rly, Railway Bhawsn ( Baroda
House), Nw Delhi,




i A

3.

4.

(n

49,

43.
1y

= R
:g;;;=,;¥1snonal Ballway ﬁanager N. hly, ﬂiluhfaad..

(/w230

Chief Commercial Supdt. N. Rly, Rail Bhawan,
Beroda House, New Delhi,

Divisional Reilway Mans.er, N, Rly, DRM Cffice
Allshabad. :

Sr. Divisional Commercial Supdt. N. nly, Allahabecd.

m—

.++ nespondents

Criginal Apclicatiorn no, 643/94

shiv Dayal randey, ¢/o Late Sri Pi. Krishan Pandey
r/o Block no.27/10, Latour Colony, Naini Allshabad

sss Applicant

Vers us

The Union of Inida through General manager N. aly
Baroda Housg, heu Delhi.

Ce o —

'll

=
-—
-

—_——

Sr. DlVlSlGnul Commercial lanager, N. Rly Hlldhanad.-'

.+« HEpsoNdents

Original sppliccetion no. 61/94

Santosh Kumar Sinha, s/o L.J. Sinna, a/a 32 Yrs.
r/o Vill Kanharpur, P.J. Khardan, Distt. Varanasi.

.o+ Applicant

Versus

Jnion of 1ndia through Zeneral liesnager, N. Rly,
Baroda House, New Delhi.

Chief Commercial supdt., N. Kly Beroda House,
New Dehi,

Divisional Railway !enager, N. Rly, Allahacud.

Sr., Divisional Commercial Supdt. DRM Office
Allahabad,

«+s Respondents

-




i\ ” 4 -
({38245 3/,
4%. original Application ne, 394/93
: 1o anand singh, s/o Sri $.L. Singh, r/o 524-A, Traffic
, colony 4llehabed.
. 2:8 Rsj Kumer Singh, S/b Sri M. Daysl singh, r/o 5-
. i1.G. NMera, Allshak«d. ;
o S'e .ai prakesh singh, S/c 31i M.D. Bingh, T/o0 B A
\largy Allahabad.,
4, santosh Kumar sinch, S/o Sri M.D. Sinah, r/o 5= I.G.
Marg Allkhaiad,
“« SJ.X. Singh, 5/0 N.B. Singh, r/o 13/3 Kerela Bag
Golony, Allahabad,
0. Jmesh Fretay Singh, Sfe_sri K.F. Singii, Reta. fﬂ#
Principel P.B. Inter College. Pratepg.rh.
T sunil Kumar Singh, S/o0 Sri J.B. Singh, r/o Vil
Sujsrie, rost Urayadeeh, Distt. Fratapgarh.,
B Anil Kuaar Sinch, S/o sri R.P. Singh, r/o Vill,
= : uUJarla Post JLa!ddEhha, Distt. Fra ta.narh
= e LTy ik
= == 9o ;Chﬁﬂdaﬁwﬁdhlkd11,~$f0.521 N..MN. Adhakari, ﬁ/o To T osTmLd
: 695-B, Loco Colony All:a nabsd. g o .
{ Late
. 10, supil Kumar Barua, $/o srifJ.C. Berud, r/o 89 R.N,
Nager All:zhabad.
Sl ﬁajai Kumar Srivastave, S/o sri R.B8.L. 5rivcsteva,
r/o 152 Balua Ghat, Allchabacd.
12, ukesh Kumar Srivastave, S/o sri d.s. Ssrivastavs,
R/o 123 Matiyara Boad, Allahaba-
5 P .H.piﬁli Cr}n'tS -,‘

versSus

1, Jnion of india, thrcuch General Mandaer, M. Rly
nagi lwey Boad, rHeroda House. New Delhi,

2, Chief Pexsonnal Officer, N. Rly Beroday House .
hew Ddhi. -

3, Divisicnal Railway l4ancoer, M. Rly aAllehabad.

4, Sri. Divisional Commercial Supdt., N. Hly
A llahébad,

.. n€SPONCents

4%. Original Applicetion no, 633/92
e Ramji, S/o Late sri LalsRam, r/o 6l1a4/i Teliargani, |

Allahebad, ;E
\ * 8. ﬁpp li cant 1

QoL —

-

et --,f,—.m.u--u'“_mhm*-.__- S

el o —
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46,

1
- "

2.

(R 1]
°

(&)
o

1,

%,

“Dipek Kumar Singh, 5/c sri (Lete) B. sinan, X /0

// 25 //

Versus

jnion of India, tihreugh General Manejer, M. Hly
o=oda House, Mew Delhi,

The pDivisicnal Rellway Manager, No hly., allsnhabec.

sr..pnivisional Commercial Supdi. N. Rly Allshabad.

.. RRespondentis

Original Applicetion no. 706/32

1B/84 Bhanghembri Road, Allepur, Allehabad,

Akhzer Naim siddique, S/o Sri li.J. sidecique, r/o
174 New lMchdori Celony, Allehapad.

vohd. Keleem, 35/0 sri Amir Uddin, r/c vill patulki,
P.0O. Karehti Distt. Allahapad.

pilip Bumsr, s/o Sri A.P. Srivasisve, R/o 9 Elgin
Road, Civil Lines, Allshabad.

km. Shashi Sriwastave, D/o Sri L.N. Srivastave,
r/o 347, L1G Govindpur Colony, Allahacad.

Ssuresh Pratap Singh, s/o Sri Hem Nesh singh, r/o
vill Chand ¥amaniya, F.O. Khutj F.S. Khera, Cistt.
Allechabed.

~ .es Applicant

Versus

gnicn of 1ncie through Secetory, Railvey Boerd,
Rafi Merqg, MNew Delhi.

Generel lianager, N. Kly Reilway Bndwen, ( 3aroce
Lo

“cuse) '‘ew DElhi.

e.

ief Commercial Supd. N. Rly Rei.wey Bhawan
arodg. House) Allanacad.

= )
G

Livisional Railway Mamager, N. aly, allahebac.

Sr._Divisional Commercial Supdt. IN. Kly, DiM
Office, Allahabad.

.e. .i@SEONAENnis

original Aoy licztiun ro. 648/92

\




le

2e

—niemof India tbrough General *anager, N, Rly -

i AR

Ran Murtes, S/o Mewa Lel, r/o 71 A Dale Allapur,
Allahakad,

p et — i —

Vers us

Barode House, New Delhi.
Divisional Railwey !ianguer, N. nly Allchaced.

Senicr Divisional Commercial supdt, M. Rly Allshaba .,

Pa

» s+« HESPONdents

Original A4 pplication no. 731/92

nei Kumar ‘dshre, S/o sri K.K. Mishre, r/p 2
26/10, shiv Kuiti, Kri,zl Bhawan, Allenebad.

Frank ..ichard l‘enesse, S/o Sri !.R. Menesse,
94437, 0ld liumfcrdgeni, Allechabad,

oo s ADRLI cAant,

| Versus

|
Jnion of 1ndia, th rough senerel ileanauver, N. Rly
Rail Shawan, Barouce. iiouse, New Delhi. ¢

Divisional Railway li@nager, N. ily DRM Office,
All nabac. 5

Senicr Divisioral Commercial supdt., DRA Office,
Nawab Yusuf Road, Allchubacd.

in

f‘ L RESPDHGE I"!'tS

Criginel A pplication no, 736/92

N
Frakash Chendre, randey, S/o M.D. Pandey,r/c
Vill & Post Dubawal, Distt., Allchakad.

«e. Applicant

\'ers us

Jrnicon of 1ndie, throu_h Secretery, Railway Roard,
New De lni.

ieneral landger, N. nly Reilwey Bhawan (Baroda
House) l.ew lielhi, \\

ko) s 2%

i




-

3.

/2T &

chief Commercicl Supdt. M. -RlyRailwey Board,
New Delri,

Divisional Railway lancier, NO. ply DRG Ofilce
Allcholiad.

sr, Divisicnal Commercial Supdi. N. hly, DRM

. »s ARSpONCENLS

Criginal applicstion no. 480/92

culab Tiem, S/o Ram Caur, r/o vill. scnegur, F.U.
* .C. Senepur, Disti, .Jeun,u,

. s« Applilcent.

Vers Js

Jnicn of Indiie through senerel [lenacer, N. aly | ]
Earode House. i'ew Pelhi.

pivisional Railway 'ianeger, L. ' ly, Allchabiad,

sr, Divisional Co merciel supdt. N. Rly, DiM
£ £ =

uffice, allchabad, | B

.+« HEesgoONients

originel Applicetion no. 961/92

Durgesh ;lani llishra, s/c sri C.F. ‘"ishra, /o |
433-1L Kydganj, Allahshac. f

Fermeshwar 'raesad Triveoi, s/o sri R.K. Triveci
r/o 116-A Bahadurganj, Thakur Din K& HeThd,
Distt. A llahehad.

r/o

‘ohdrra prasad Mishra, s/c sri K.P. Mishre,
ahebad.,

577~/ Mai Pasti, leta Nager, Distt. &l

e 8 1 A;’F‘llcantl

r,__

Versus H

Jnion of 1ndia throuah Jeneral lManagerl N, itly
Baroda House, lew Deltl.

Chief Commercial supit.,N. pBly Berode House, iew
D' h-.‘--i

nivisionel hailway laneger, N. Hly Allaheled.

Senior Divisionsl Commercial Supdt. CRY Cfflce,

Illn Fll'f J';illﬂ -l,-”::b_
nebad . '\

Re pondentis

%r\’ e 0 = ‘-25
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5Q, originel Applicudtion no. 207/92
l. Dinesh Frasac Fandey, S/c sri K.N. Pandey, r/o
vill, Belwan, P.O. rahera, Distt, iirzepur,

, e APTLICIRT

Versus

1. Inion of India through General liancgex N, Rly
hew De lhi .

2. Divisional Reilway [i@nsaer, (o. nly allahabac.

o 3. Sr, Divisional Comnercial S.updt. N. Rly Allahatﬁﬁf

«s s REcpoOncents

!
%3. Criginal Apulication no. 1203/92

1, Knishna Lal s/o sri G. Sehei, r/fo 12/14 .G. targ,
G«eG.I.C. Conp cund, allchabiad.

2% i.ahendre singh s/o sri J. singh, r/o 2/85, Rame Nand
l.agar, latiyara Road, Alispur, Allahcbad.

S Hori Shenker sinsh, S/o sri nem Autar Singh, r/o
2/45, Hame lhand l-agar, iietiyare Road, Allahcbad,

44 Tej Lahadur Ram, S/o Sri pal singer kam, R/o
87-n/2-C, Baghambgri Rcad, Allepur, Allshabad.

o
o

Yogendra lath,s/o Sri Ducdh hath, r/o 535, Colm1fl Gur
Hll{Jhdbad. e

— e

o s s P ADL L1 CANEST

VVers us
B Union of India through seneral :ansger, M. Rly
Beroda rHouse, New Delhi. ,
2, Divisinal Railway mana:er, Northern Railway,
Allcehabad,
g, Sr, Divisicnal Commercizl Supdt., N. Riy allzhebad,

veis NCSHONAENtS

\

¢ = 27

N .
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n no,1207/92

54, uriginal ppplicatio

guresh Chandre supta, B/c sri heja Rem supta,

1,
£/f62/ 3, Nhew Lewa Bui lding, Leader KOG,
«1lahebzd,
2. rerthu Sarth? nobdar, /0 SI1 heke nobdaxr, 294, AKLST
pur, hllﬂhr.‘.b&f?-
... ~policn ts.
versus
1% ‘Jjnion of 1indie thr agh seneral jiana er, s BRI B
Bcrode rHouse, .. pelhi.
24 Divisionel Railwey manazer, I .ly Allshabad.
3. ST pivisional Commercial saudt. N. nly aAllzhabac.
... [jespordents.
1345/92

°h. urigianal A pplicetion no.
(rate) hiunnd Lal

1. Krishanakant srivasiavd, s/o Sri
Bhardvsj Puram

srivastave, r/o Hama henc NdD&er,

zllehabkad.
Z e smt, Jshs .ani sqivas1aua,lh/o sri D.C. Srivasteva
r/o 520KL KydgarJ, Allahabad.
5,  ne<esh Srivastava, 5/o 511 Kripa ShaenkeT, r/o
72= G/2, ..atiara Road, Bharadwaj Puréem, Allechabad.
a, shen Shyan singh, 5/o 5ri Z.H. singh, R/oO vill Iharaydi|i
r &

npur, Post shivgarh, Distt. Allahabsc.

e Briiesh Kumar Pend@y, Jo sri S.K. Fanday,
r/o 46, Kinche Rei senod Prasad, alviye Nager,

f1lahabad.
Akl licants

[ B B

\VVersus

1, Jnion of 1ndia thro.igh jereral jjanecer, N. Rly

naroda House, New De Lhi,

ranajgeit, N ily, Allcnabaa.

sr, Divicional Comnercisl susdt. b 3ly, Allanabag.

\k ... Responsents

P rivisionel Rai lway .

1

e

=l 30
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l.

Jnion of indis thregh Seneral i.eanacer, B. sly,

N -_""H: T :-|l 'y
1 =

M — — o=

e
- i

»

|
g
l

'
1 e
a !

4
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original Applicetion no. 1344/92 R
Vvinod Kumar Srivaesiava, S/o Sri R.P Srivesteva,
r/o 751, .'uir Koad, necjapur, Allehauad.

«ee Applicant

VVer<u4s

snion of indis througn General jlanager, K. Rly
Barcda Youse, Mew Dzlhi.

nNivisi .na. Railwey jiénager, li. Rly, 4 ilchabac,
Sr. Diveional Commercisl Supdt., M. *'ly Atlenaao.

a8 0 E{ESandpm F;:I

Original A.izlizaton no, 1230/92

i [ ]

S.2. Im@8muddin, S/v Sri S.H. imenuddin, /o :
— -, il Lt — - - P
i31/0, chenshyem®l ager, reilwey Colony, A 13z niabad,

Dheerendra lrath Saxena, s/c Sri De¢na hatn 3.X=2na
R/0 «6=21=4/7 Rersrn Xe Furz, Sulem Sarei, ih:i:lahsted

. e .1ppli{:fnts

Vers us

Jjni on of india through General Maneger, N. wly
Csrecda House, lew Deihi,

nivisioncl Railvay i7eneger, N. Lily Allenebad.

-

g
=
-

. Divisioncl Ccmmercial Superintendent, . Rly
Allsnebad.

. » ilespondents

original A pulicet.on no, 1239/92 —~,

Prerm Shonker, s/0 Sri 6. Shenkey, /o 36/31FKals
Danda, Himietgena, Alleticbaa,

rRemes hv.r I ath Swzmine, S/c Sii Rem 131- lirclis Nagdr
Lucknow,

® & = ‘1p:. lj Cﬁ:-tt.

Vers us

- 21 0da Hoise, Allahatad.

Divisioral Railwey Menagez, N. Rly, Allahabsad.

\‘EJL - iy
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3.

of.
l.

G_:t .
Lo

- Verun Kumar Shukla, S/o sri s.fF. Shuklas, r/c

/763 S

Sr, Divisional Commercial sSupdt. N. iily Allahobad,

e+ . HEespondents

original Application nc. 647/92

79 A Minhazpur, Beni Ka Hats, All:habed.

. 0t .I'\.E--’E-llican.t

\'e s us

Jnion of Indie through Gene:rgl Llanager, N. Rly
Barcde House, !lew Delhi,

Divisional Railway Menager, N. rly, Allchabao.

sr. Divisional Commercial Supdt. N. nly
Allehabaag,

e+« HespoOncenis

p—.
Jriginal Apiliceticn no. 4394/99

Suresh Kumnér S/o sri Tulsi Raem r/o 25, Lukar Ganj,
Alla nhabad,

LT ] .nj.:-ﬂ}:-- J—iCdnt

Ve rsus

Jni n of Inida through Generel Mamager, M. Rly
Ezrode House, New D-1lhi,

The Divisional Reilwsey Manager, N, Rly, Allchnabed.

Tne Senior Divisonel Ccinmercial Supdt. N. Rly
Allzhabad,

S5r. Divisi:nal personnel Officer, N. Rly, Allzhabad.
Sr. Divisicrnal pAcc-ounts ufficer, N. Rly Allehanad,

«s « NESuONdents

original Applicotion no, 495/92

Ranini Kant Fatel, 50 5ri Chandre Shexhar, B/o
2, Rama liand Naegar, Allspur, Allchaba:.

N

Q%{N— "h32_~

" 1. A}J}JliCGntt
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3 | .

Versus g o S

le Jnion of indie throgh the Geneial Maneger, IN. .RlYy
Lareads Liovuse, iew Delhi,

2% Divicicr ¢l Railwey Menager, . Rly Alleheabacd.
3 Senirv Divisional Commercisl Supdt. N. Kly Allahebad.

-

4, Sr. Divisionsl personnel UOificer, Ive R1y Allahatad,

S cr, LCivisicnal ..ccounts Officer, li. Ely Alienebad.
oo e ResSponents
63, Grigitdl Application: nos 1818/E2 &

1. Prabha Shankar Yadav, 5/0 sri R.P. Yadav, r/o
1C Thron hill Rosd, Allahabed.

* " f".pplicar-'t y
Versus
15 Jnicn of Irdis through Generzl «lacer, . Rly
BEarods hOJ e, Mzw Delhi,

2 pivisional Raeilway itarejer, N, Bly Allahetad.
3s Sr. Divisional Commeercicl Supdi., K. &ly Alichsked-
4, Sr. Divisional Perosrninel Cfficer, In. Rly Allehabad

S, sr, Divisiorizl Accounti Officer, N. Rly Allehakad.

«+ e nespordents

&

63: Oriciral Application no. 527 /02

1 Anil Kuiexr Srivasiava, S/o Sri V.K. Yrivestaval
r/o Rly Quarter,Sukedergani, Allc' abhd,
HceV, S/0 525 X, . 1&dey>“1/a
Ylenabad. ’

r, /o
1T Allehabsad.

- -

™ _l‘_ — -l-"l : = -
Z o F raxash chcricre Iz

ance
191/24 fa  rouvp PUr, A

3. Rakesh pPretap singh, s/o sri R.P. Si
vill & p.0Q, Kotwa Tehsil Phuliur, D&

"'1-
\.
-

R = N ok ’ o R ) .
1 RArS e, D/D S1l GeHe NeXC, X/0 36“U‘h”1YaFJrl
v

ess Applicants.

1 Vers .us \\ g -

R

SEUL :




66,

Jiss W

Jynion o 1rdia thruu““ Secretory, kailway Bogxrd

Serercl jjencger, N. Rly Coroda House, New Delhi,

chief Comme rciel Supdi. M. .Riy 3aruds House,

Divisiocnal Raliwey nancocer, iN. Aly, DRy O0ffice,
Allshasbad.

Senicr [Diviicriel Commer€ial Supdt. . hly Allehekad.

station Supdt. . Hly Allchaocad.

ve+ HESPONCENTS

Criginal application no. 632/92

WMaleéya Kant, S70 Sri §.K. Srivastevd) T/ 098
Eaghamb;Ll qousin Scheme, Bharzdwajguran, pllahepuar,
Allahakaag.

1)

-
O
o
po
ct

el W ATE

'\*.Fe rsus

S

Union of india, thro.ijh Zererzl anco
hNew mL—: .1 hi .

r, . Rly

M

Civisionsl Keilwey :cnager, M. Rly, =zllahcbad
Sernicr Davisiongl Commercial Supdt. ive Rly &Llichabad.

"o HESpGﬁdentS

-
Ed

orizinal Applicetion no. 476/22

Shushil Qumar Srivestavs, /C Sri Lmnsht*- Frased
riviosieva, r/o 159 zaaamberi Gr ih i.iraman Yojns,
~llanzpur, llahakad.

P ﬁq:‘p].ic_.-:“l‘{,.

Versus

Jnior. of Indie through Sc¢neral ilanager, IN. kaeilway
SErvT s ljouse, l.ew Declha,

Divisicnal Railvigy nanager, dN. anis. Arlshebad,
Sr, Divisionel Commercial Supdi., . iily Allshabad.

Srs Divisional persnnel Officer, N. Rly sllahauad.

(€3]

= ) ‘T v [ = e
Divdsional Accounts Officer, N. kly Aillahatad.

\ig&b

cee [EsyOndents

Kix
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1o

1.

oG .

g G
Originel Applicstlion no. 437/92

Aran Kumsr, 3/0 3ri Gyen Chiend, r/o 42, waka Ji k3
ceuoh, Adlchabad.

" e H:ipl.}lj Cf_;h'L

\lers .t

Jnin cf india thro:gh Genereal |‘sneqger, | . Rly
Baroda Housec. ihew De lhi,

Divicioi.cl Reilway jiénager, i.» Aty Allahevad.

Sr. Divisicrngl Commercial 3updt. e Rly .\llchabad.
3r. Divis iongl F erosnnel Ufficer, ix. Rly glia'égﬁg.
Sr. Divicional Accounts. Cfficer, 1!« Rly Allzchabad.

L

..+ nfespoOndernts

Orizinal aApplicetion no., 221/93

inndra sinah, S/c gri 3. singh, r/o Tcjpur Fosi
Sakalcdih, PeS. Sckatidih, Distt. Versnasi.

Rajesh Kumar singh, s/o sri R.N. singh, z/c

Tajour FOst Scskaldhi, FaSe Sckaldih, Distti. VYerarasi.

Versus
Jnion .f India throanh Generel ijanager, . Bly ~§
Rellwey BZozrd, Baroda House. hew Delhi. ,
Chite f Comumerciel 3updt. Iv. ifly Bercda House. Mew Delhi

.

Divicicrigl Reilway lianajer, N, Hly Allshabad.

J"\ll

Si. Diveionis: Ccmmercizl supdt. . Rly Allahsbsd.

LI
«os Responcenis ¥

Criginsl application no. 220/63

Sanjey Nercin Prasad, S/o sri R.L. Presad, r/fo
22 Leth no. 1 i.cw Mehal, Lughalsarei.

3d, s/0 2rxi R.S. Prasad, r/o
S hareon, Distt. Varanasi.

\ ee cARPPLicaNnt

W E T .

" - & -
Sy i‘—urtii—!‘—w-l-qd.-.-i-h-q.‘a -




6B,
1.

/i 3/

Ve rs us

e

Union of Indie, through Generel jianager, N. Rly
Rallwgy bBoard, Daercde House. ivew uclh¢.

chief Commercicl Supdt., N Rly Beroda House,
New De lhi.
pDivisiorel Rellway Manager, N. rily, Allshakad.

Sr. Divisional Commercial, Supdti. Northern Railway,
Allehabad.

«ss liespcCnadents

Criginal Applicatior no. 219/02

Ram Singh Yadav, S/0 Sri R.i. Yadev, r/c Vvill.
Purstharghai, pP.0O. Suhansa, Tehsil patti, Disti.
Pratepgarh.

ma Shanker Yadav, S/o sri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.0O. Gaura, Tehsil Fetti, Distt.
rratapgerh.

Om prakash, s/o sri R. pular, r/o vill. Behdaul
Khurd, P.C. Gaura, Tehsil Fatti. Praiapgarh.

Va udev,. S/0 K.N, Yadav, r/o vill. KuGia=ka=pura
Tehsil hBChChall;gnaL, Distt. Jaunpur.

¢ 00 A.pp llC an'l'.S

Versus
Jnion of indie through Generel |anager, worthern
Railway Railwsy Doard, Baroda ilouss.

Chief Commercial supdt. N. Rly, Baroda House. hew
Dalhi,

Divisional Railway Menas er, N. Rly Alle 3bed.

| -

Sfe Divisional Gommzrciisl sSupdt. N. fRly, allahasbad.

a8 a i C‘SIJDTI{JE‘ﬂt [

Origisnl Application no. 197493

Chet cingh, J/a sri Raj Dshadur singh, r/o  Nalls
Inargaeon, rost semrahs, LCistt. Vcranssi.

sbdv Kamer,lidchra, +5/0 5ri R.P. lidshra,
Vill Tatihzra, Fost Deonshti, Disit, Allshabads

Vgell Raori, Fost semradh, Distt. Vadanass

\

'inod Kumzr singh, s/2 S.i C.8. Sitgh, =/io
ok

!
1




[l 36 [/

G o Rarvesh Chyndra Tripathi, s/o sri 5.5. Tr¢pthi, :
/ : A 3 . 2 ,
10 vill, shisakpura, Post Seidatued, Disti. allana.zc. @
S shyam Krishern Dwil vadi. s/ i V. Dwivedi, r/fo

S
Vll.a.- TDPU, Lc.h...r 491:-;1“5.7.1’ Dj-Et't-- r'illa!'ﬁl.ud-

v aApplicant. |
- F

-

VexXsus
1. Jhion of india through 3Snersl [fane ci, L. Riy, f
ARailwsy Dhawan, Barods jiouse. ..ew Doelhi.
2 C..ief 40umerC¢ul Supdt. Laroda House, ivevw Delhil. i
S Divisionsl RXailway ianager, .. Hly & ,.;,ij.ahauad')_f }
%o NS Rivi @ pQmrE £ C Ly Ghndt o KntiRE ' |
¥ f.hn u....‘t ls}\'I llﬂb : = -LJ ~ 'Qh. : 2 Y'

. e He Sponde I‘:'LE

7L Q. Criginsl Applicstion no. 162/93 |

1. prem Sharker, S/o sri sS.H.N. pPandey, r/o 45 Gariwen

Tcla, Allshsbad. 'k

.

2. 3enjaey Kumar, Srivasteve, s/o srd (Lete) iRehe I
Srives.eva, r/o 16/11 l.iew Sohhbatiabagh, Allahavac. '

3. Gautem Adhiker, S/o sri N.N. Adhikari, /o 695-G i
ueco Culony Allshebad. :

A J;gdizh Fr s 3d 3:1v thva, 5{3 sri (~ate) M. P I

5 najendra Salaswatl, 3/0 S131 P.S. Saraswat, r/od‘
o3 3eriven Tola, Allshelac.

A e i, S—————

. - - sl S s et 3 .
O e Om 11a«e=h ,rlv*stava, 3/ 031 Pel. SlVvasieeltis
r/o %S (54) Baghambari Colony 3/3 Al Llapur Allaligbad
e sbhilesh Kumar Srivsstave, 5/0 821 T.N. Srivascava
a0 945/3 Shenshyem Wagdr ftailway colonys AlL¥ehabaa!

- 1r';jrlu .._.'LJ )!.-. :,u'—l ‘LI :l.ll"- :, ;__‘1"’3,. ‘J! L ;I..: ‘hI- :}. SI. J.t':l!: :-:1":_1’ }:
-~ ~ f " - : 'j

l/u 9&/)]l Sarvads Ya indjel, nll AEUEC . 1

" . Py - - . -~ o~ = - -~ : ‘ i
e orh -.‘.}I: -"J ! I.J:li.,.-i o T .}.1.. =5\ 1:..1"::, ,_;/: {‘.1 A 3 FH'. . o i‘.r_.“f:'lht 'a' I"i
/0 §5/11 Sz:vadaya hager, Allshabad. i

! , | ; )
10. leerai Sumar Verme, 3/0 3.1 K.S. Veims, I/ o A
190/122-4 lietiyara Road, mlichabad. { ]

i

;:

A

P

.- 8 llprll.: ‘2lllS .

1o

q
!

Viarsus

le Jnisn of India thro:gh Zeneral Mariager, e A1y |

R

= =53




2.

S

—
f e s

l.

o
Q
L

ff ST H

Railway B0srd, Parode l!lcuse, Al ilew Delhi,

chief personmnel Officer, horthern ZHailwey, Qarcds;

House, liew De lthi.

Divizionel Railway llananer, N. i1y, Allshsabag.
senior Divisionsgl Commercial Supdt. K. Rly,
Al duadei

vs. Hespondants

Originsl Application no. 151/93

shec Kumer Yadev, S/o Sri P.L..Yadav, r/o 164-A
Alopibagh. Alic'.abad.

“si Verme, 5/0 Sri B.F. Verma, r/o

gilenc: G
1-A/9E Tilsk ivagar, Allaheked.

hgil

ulf4

Km. Rajeshweri, D/o sri Ram Dass, r/o 2/92-x
iamanand l.agar, Allshabecd.

(S APy

Sunil Kumsr srivsstava, Sfo sri AWN. srivastave, !
r/o 127 jtetira Road, Allshabad. |

esh Kumsr, s/o'sri s.p.ls srivastava, r/o
CeCol. Siivcstave, Sucamadih, Dhanbad. |

Awacdosh Kumer Singh, S/o sri J.singk, r/o surshiya, ;
Fost -anscih, Distt. Ecllia. |
Anjeni Kumer srivastevs, s/o sri V.N. Srivastava, N |
r/o 28-A nrlzhan:;agal, Allahelkad. ;
runesh Kumsr, :/D Sri Te. hath, /o 545-5 chanshyam
gar, Allzghabagd

o
NG
Ive

Shyam Frakesh srivsstava, s/c sri P. lLal rfo
ZWS 54 Beaghambari Ccolony, Allsghabad.

—

Lalit Xuasr, s/o sri rrem Kumar, /o 16/11 lew
52htatiabagh, 4llshabad.

. e -\I:,aplic‘_j"'t

AT ke s R

\larsic
Jriion of india through General Jieneger, i« HlY f
Baroda House, l.ew Delhi. [

chief personnesl Officer, . Rly, Baroda House, e
I.ew Dalhi. :

Divisionel j{eilway imanager, L. :nly, .Allghabed.

1
senior plvisionegl Commesdiel Supdt. N. Kly Allahabad.

\ " e e :'\QEF'GTL-E“JLS '




2 38 i : F
2 S Qriginal Application Ne. 150 of 1993

1., Shri Dhirendra Kumar Mishra, s/e
Shri H.M, Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,

% Allahabad,
ces s Kpplicant

Versus

l. Unien ef India threugh Genral
Manager, N, Railway Head Qucrters

Uffice Bareda House, New Delhi, |

«+++ Respendents }-‘*

O R D E R(RESERVED) Y

JUSTIGE B,C., SAKSENA, V,C

- This bunch ef 73;55&5 in all invelve almost
identical questions of fact and law and reliefs alse. O.A

83 eof 1992 is being treated as the leading O.A., The number

of days ef werking varies in each ef the O.,A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that tea on the
allegatiens made by the applicants in the menth ef Ja'rmry
1982.

-

2. The applicants allege,c{ that they had werked fer
the peried. indicated by them in the varieus O.As,in the menth
ef January 1982 @ k,15/~- per day. The applicants alle’{:;e

that on the basis of Railwag Board's letter dated 6.2,90
they made representatien regarding their re-—engagement as

Volunteer Ticket Cellecters since they had werked prier te
17.11.86,

S's Reliance fer the claim is based on the decisions

ef this Tribunal as alse the P.,B, in a few C,As preferred

\
Vo>

++ P39
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- - L - -

sfeR 3 el

by persoﬁs similarly circumstanced. The epplicants,

therefose, have sought a relief for a direction to the

tespondents to re-engage the applicantis as Volunteer

Ticket Collactore or Mbile Booking Clexrks es per Extant

Rules. They-have also in gome petitions prayed that s

direction be issued to the respondents to take the pEti;

ticnars on duty end pay back v.ages from 1G.12,¢C till

the dete when they first presented thems€lves for engage-
f-u‘\ ment,

4, The respondentis heve 1esisted the petition end have

filed a couner affidavit as &also & supplemantary countiar

affidavit,

5 The applicants have filed & rejoinder effidsvit.

The appficants have admitiedly not re-engaged afier thaeilr

short stint rénging between 5 to 18 days in the month of

Jenuary 1982, The Reilway Board's circulers dated 6.2,90 |
1s anne»ed as Anexure AL to the leading C.A and have L_
also been annexed in khx some of the U,As. A p.rusal of iE
the sald letter shows that in the light of the judgment

;; (; dated 26,8,87 of the Ceniral Administrative Tribunal,

" Principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera
Mehta and Urs Vs. Union of India and Ors ) and dismissal
of the SLP No, 146.3/87 bty the Hon'ble Supreme Court ?
on 7+9.38% The Railway Boerd has decided that the 'cut

= off' vate for being considered for abscrption in
reguler employment against regular vacancies earlier ;
previded to be 14,8,81 will be substituted by 17.1..86 #
Paragraph 3 of the circular letter is the anchor sheazt 1

for the cleim in Lhe present U.A which reads as under:-

\
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" In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en
discentinuance ef the scheme by zenal

Board's
Railways, as a result of/%letter; dated
17.11.86 eor any earlier instructien teo the
same effect may be re-engaged as Mebile
Beoking Clerks as}and when they appreach 2
th® Railway Administratien in regular _)R-
emp leyment may be censidered after they

cemplete 3 years of service as Mobile

F 13

Beoking Clerks in the same manner as in
the case of other Mebile Booking Clerks

covered under para l. "

G. In paragraph 1 attentien was invited te Railway
Gl
Board"s letter dated 21.4.82 and the 'cut eff date'

previded therein was 14.8,.81.

3. We have heard the learned ceunsel fer the parties.
v P
¥ | ¥ :‘.
R ~ Shri B,B. Paul, ceunsel appearing fer the respe-~

ndents raised a preliminary ebjectien that the O.As are
barrequy time, laches and acquisemnce.

qe. v The learned ceunsel urged that the applicants
have net been engaged after January 1982, He furthg;:

submitted that the Railway Beard's letter dated 6.2.2990

dees net govern the applicants whe alleged te have werked
foer a peried between 5 te 18 days as Volunteer Ticket
Collectors, He further submitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result eof the Board's letter

dated 17,11,86, Their'discontinuance had taken place feur

\
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years earlier and not on the basis ef the Railway Board's

said letter,

1D. The respondents have also disputed the cerrectness |

of the averment wade by the applicants abeut their having

worked fer the duratien indicated by them in each ef the
OAs, The applicants in suppert ef their assertien of

having werked in the year 1982 for @ number ef days indicated
by them during the 'Kumbh mela' have been aneexed, cepy ef;

céttiif icate stated te have been i}sisued by ene Ram Das whe
e ad :

1 has given out his designatien as/Ticket Cellecter AKM, N. Rly

Allahabad, Cepy ef such a certificate has been annexed as ;

- Annexures A=3 and A=4 te the leading O.,A. Shri B.B, Paul |
submitted that Shri Ram Das was net cempetent te issue this
certificate and the said certificate cannet be treated as I
preof ef the working peried of the applicants indicated in
the certificates, We, however, feel that it weuld not be |
necessary te enter inte this centroversy for the purpeses |

of deciding the O, As. We, proceed te decide the 0O,A in the
light ef the claim based en the provisions of the Rcilway

Beard's circular letter dated 6.,2,90. Wwe, hewever, make it

I‘ clear that we may net be unaderstood te have accepted the

claim ef the applicants with regard te the days ef their

werking, We may take up the plea of the O.As being barred
by limitajc.ion. Admittedly, nene ef the applicants initiated |
any/&%%iproceedings in any ceurt te challence their ,
discontiansance made in Jsnuary 1982, The €entral Admini- I
strative Tribunall wes censtituted in November 1985, These i

O.as have been preferred in the year 1992,

1%. As noted hereinabeve, the basis fer the claim

apart frem the provisions of the Railway Board's letter
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of the Tribunal. The said O.A&s are O,A, No., 722/9C 8
Rajendre Rumer Srivastava Vs, Union cof India and Ors, C,A
No, 471/8C Mukesh Kumar Srivastava Vs. Union of Indis and
ués, O.A. No. 648/9L Maden Mohan Pandey Vs. Union of Indis
and Urs. No doubt, in these csses orders for re-engagemni
of the applicants therein had been passed, un the msterial
placed in the supplem:sntery affidavit we find subsequenily
in several other csses cecided by this Bench of the
Iribunal, & different view was taken when it was poirged
out that the Railway Boerd's circulcr applied to !cbile

Booking clerks and the decision in Neera Mhte's czse was

in respect to Mobile Bocking Clerks, This distinction was
r o

noted while allowing a few review petitions in some U.As

¢ :

and in U.A. No, 131/92 Lalji Shukla and Ors, the only :
difectﬁCﬂ given was that the respcndents mey consider and

analyse the cases of Mpbile Booking Clerks and find out

if any scheme can be framed by them laying down a parti-
cular criteria for re-engaging them on cssual or daily g
basis, A,ainst this decision, the Railway Authorities
preferred an SLP before the an. Suprem2 court andrﬁwe
Hon, Sup.eme court by an order dated 7.4.94 passed the
follo&ing order :-
" Delay condonec, The order only gives & dire-
ction to the petitionar to find out any schéme

2 .
caen ke fiamed. The Union of India

8 e B i

can examine the matterr and if it is
not possible to frame a scheme, rescord
ils finding accordingly. There is no
obligation cast by the impucgned order

that the schem should be framed in eny

is disposed of", N

case subject to the 2PoVve, obsarvations the SLP

e S
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Subseguently, the Railway Administratien consideredx the
pessibility ef framing @ scheme in the light ef the aire-
ctiens given in Lalji Shukla's case by the Bench ef this
Tribunal which was dalse repeated in seme other O.As which

came fer decisien subsequent te the decision in lLalji

Shukla's case,

i ke &5 The Railway Administratien in the supplementary

counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Cellecters feor abserptien and ragularisation in grewp'C!
€

categery pests since this weuld militet ogainst the statutery t
previsiens laid down fer Recruitment ef Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I eof the
¥,
Indian Railway Establishment Manual 1989 Editien, They have

further taken the view that ne such pests er vacancies exists

— g e e W e S
-

en the Railways fer Volunteer Ticket Cellecters/Mobile Booking

Clerks feor their re-engagement en casual er daily basis,

15, It was also held that re-enagagement will burden

the public excheguer and will alse enlarge backdeer entry

and will affect reservation pelicy as centained in article

16(4) of the €enstitution ef India, It was alse held that

framing ef such a scheme fer those Volunteers whe have clearly
worked fer & peried ef merely for S te g days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general cempetition and the =ligible persens at large

would be deprived ef their legitimate rights, L |

A
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13, Admittedly, this scheme has been given up after

47.11.86 and the Hailway administratien has fer cogent reasens

|
'

inaicated thkmat it was net feasible te draw up @ scheme &s

reguired in orders passed Bn varieus O.A.s

16. Shri B.B. Paul hes also invited 0% our attention

Pt #5,
to certain decisions in review petitiens which were al)u!ued.

WM@ $» On the basis of an enolegy of the decision by the
\e |
Principal Bench in 'Neera Mehta's cdse direction fer re-engage

ment had been passed in the O.As, While @esddd®=g allewing the
review pegitiens it was noted that the decisien in Neera
Mehta's case was confined te Mobile Booking Clerks and there
is no parity between Mobile Boekingy Qlerks and Velunteer
Ticket Collecteors., The present applicents fall in the later

categery,

l&. wuite @ large number ef decisions have beeﬂﬁ}endered;

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisioens

and @ directien te drew up a scheme was enly provided as in

Iz1ji Shukla's case(Supra ), which wgs followed in maRy other

- ! - 3 -~ 3 : “
subseyuent decisions, The turns ond twists which have ‘taken

1 - - e e a -
p-acé 1n the vilew expressed on the question have been referred

to show that the decisions of ihis Bench of the Tribunal on :

e

: . . A L8t .
the bzsis of which the appllcants/cialmlng similar benefit

being extended to them do not hold the field.

id. we may now take up fOr consideration the e
benefit of the pleaied

the applicants that the jaeclsions in socme O.As in favour of

|

siamilarly situeted perscns may be extended to the epplicante, |

It is now feirly well settled that the judgment of the Tribunj

\Q).;h[, ...[.;45
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{bf that mctter of any court does not'give rise t2 a
cause of action. It is the orders of the authority
concerned or their inaction which give rise.to'the
grievance and the cause uf'action based upon.this has ic
be considered for purposes of determining whethar the
petition is barred by time under the provisicns of S=c,

21 of tha Administrative Tribunels Act.,

183, Ac v.as noted by the Madrss Bench of the Central
Administraetive Tribunal in 2 decision reported in (156354 )
28 AIC pg. 2u 'Tamil Nadu Divisional Accountants Assoclz-
tion and urs, Ve, Union of Indis and Urs, this position of

law hes been clearly affirmed in the judgment of the

Supi™me court in.'BhOOp Singh Vs. Jnion of India and Crs.
(LS92 ) 21AIC page 675. PBefore ths Madras Bench the
question of delay was reised and it held that since the
delay has not been satisfactorily explainad the C,A was
re jected on the c¢ground of limitation alone, In that

case an order adverse to the applicants vias passed ¢n
14.10,88. A decision on a similar order was rendsrec

Lty the Chendigarh Bench of the Tribunal on 1.5.91, There

after the applicanis Asscciztion moved in th8 msettiar end

mece & regpresentetion, O years delay was held as fatal.

1S, A Full Bench of the Ernakulam Bench of the
Tribunal in & decision reportzd in (1994 ) 28 AlIC 177 has |
also taken the view thot decisions in similar cases cannot E
¢+ve & fresh cause of action and the period must be counted i-

from the dete the cleim relates,

\
RS

o s P45

o

\.DL:. 2




T4 6" iss
28, The Hon 'ble Supreme Court in 'Bhcop Singh Vs, Union
i indic snd Urs(Supra ) hed interelia, held thet"inordinezte
is
and unexplained delay and laches by itself/a good ground

to refuse reliefto the petitioner irrespcctive of the -

merit of his claim, It was alsc ohserved thet Art, 14 or

the principle of non-discrimination is eguitable principle.
Ther2fore, aeny relief clelmed cn thet besls must itself

be founded on eguity end nct be ellien Lo that concept™,

235 we may also refer tc 2 relevant observation m;aLfin a E
recent decisiovn of Hon, Supreme Court in 'Retan (@ancra
Semant ana Urs, Vs. Union of India and urs reported.ﬁn

1694 S.C.C(L&S, paée 182, The petitioners before the Supre-
me Court in that case were casual lcbourem of south eastern
Railway. They were cllecged to have boen eppointed between
1G84-6S end represented between 1575-78. They, through
their petition sought ¢ direction to be issued to the opp,
parties to include their nemee in Live Casual Labcurers
Reyister after due screening end to give them re-employment
eccording to their seniority, The basis for the claim
amongst others amd was a few judgments mndered by tge‘ Apex
court in 1985 &ndl87 directing the Railway Authcrities to
prepere & schem: and -to absorb the casual lasbourers 1n
éccordance with their senicrity, The petitioners appeared

2
to have made a representation in 139C to the Authoxiitles in

which it was allegcd that they are not following the orders
of the Supreme court, Hicgh cuurt of Calcutts snd Cslcutta
Bench of the C,A.T. In the facts of the sald case the Hcn,
Supreme Court, tock the view that since no explanation heas
been given s to why the petitioners did not approech till

1920 held that two questions arise;

\ e . -p4T
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(i) whether the petitioners/entitled as 3
matter ot right to reemployment.

(ii) whethar they heve lost ibeir right,
'if eny, aue to deleay.

22. While dealing with the sald question the

following observetion .gs made i-

" Belsy itself deprives a person of his
remedy avellable in law., 1in abs@nce of
ﬂ : any fresh cause of action or any legislation

a person who has lost his remedy by lapse
qu of time logses his righi as well",
23, A Full Bench ot +he Tribunal (PE, while
2 deciding U.As 767 and 842 of 1985 mede the following
r2levant observation:-

" It is nol openest to court of record to
pass an order in respa2ct of persons who
cre not even present before it by any
cpplication or petition., In this view
¢f the matter the view teken in the

t case of cne cr more employee by a judicial
fCrum cannouv be i?LSD factc made appli-
cable to all other employees In the same
cadre, renk or situaticn by another
judicisl forum.™

Thils cbservation also suppcorts the view taken hereinabove |

thet the judgment in a case does'notlgive a cause of
acticn to another emp10yee,/$T:ims to be similarly
circumstanced as the applicant in other case earlier

decided, \
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24, Sh:i B.B. Faul, lecrned ccunsel app2sring for-
the izspondonts have invited our attention to ¢ decision

rendered by the riincipel Eench in 'ashish Chskrakborty Vs, ﬁ

Union of lIndig and urs, .eported in 1994(L,; ATJ 382, In

the said case thc fests are almost identical as in the
case in hand. The applicant alleged thet he was engsaced
as Mobile Bockine Clerk from 1,5,85 ¢ 12.7.85 and hed not
been engac:d thereefter. He mede z represenietion statineg
that he has aorked fer 32 deys in 1685 and in view of the
i : =Y :
circilzr cf the Railway Poard dated 21.5.92 he be alsO~' -
considered for ebsorption as Mcbile Booking Clerk. The
cpplicent's representation was re jected and he was ifﬁormed
that he cannol bz é&bsorked in (lerms of tﬁe letter dated
12,8,92. In th2 szid cz2se the gpplicant based his claim
on the basis of & decisicn cf the F,B. in a similer bunch
cf the!cases, The Div.sion Bench tock the view that
there is no perity or simil:rity hetween the applicantis
case end ithe egpplicsnic in the bunch of cases declded
earlier. It was held thst since the services of the
applicant was nol discontinued es a result of Reilway
Bcerd's letter doted 17.11.86. the ap;licent's caﬂéﬁ}Es
k%ﬁ'nOt coverzd by pere 3 of ihe Railway Board's letter
dated 6.2.9C, Since he was nol discherged consequent
upon discontinuance cof the scheme by the zcnal Ra%&iay
ds & rssult of letter dated 1i7..1.86. The same sitaation
obtains herein also snd weheve alreedy held accordingly,
25, In the sald case, refcrring tc the dec-sion of ths
Supreme ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the guestion of delezy was also

‘zt\" S PAT
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considered cnd it was held that the petition was barred

by limitation, The cause of action having sccrued @ in

L L e . § il

July 1985. The said O.A was filed sometime in the year
1593,

———

2§, The learned counsel for the respondents &lso
invited our attention to anolher decision rendered by the
same Diviwmion Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indiz and Ors reported in 1994(1) ATJ
pg=-84. B
2%. The petitions before us are clegrly barred
by limitation as provided in Sec. 21 of the Administrative
Tribunals Act. The provisions of th; Railway Board's
letter dated 6.2.90 is not attracted and applicable to the
applicants,

29. Admittedly, the scheme hzsXx been given up g i
since after 17.11.86 and is no longer in force. This fact |
cannot be l?ﬁ& sight of. The applicants_therqfore, cannot |
be granted(&elieisprayed for by them. The applicants also
raised a plea that one Shri R.,N. Shorey and 12 Others Volu-
nteer Ticket Collectors have been included in the apgrovéd
list of 1982, It is, therefore, pleaded thet the respﬁnde-
nts_have been given re-engagement to some Volunicers as :
Volunteer Ticket Collectors on Pick and Choose basis,

2Q. | In the counter affidavit, 1t has been indicata-s
that the 12. persons named in para 4.1C of the leading OC.A -

had been re-engaged-as -fbile Booking Clerks and not as

— W

volunteer Ticket Collectors. The allegation, therefore,
he% been denied. Be that as it may, the applicants would
be entitlad to the relief claimed by them only if it is
based on any statutory provision, The act of the respo-

noenis in re-engaging a few which has been satisfactorily :

\
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e xplained will not give rise lo discriminetory treatment,
The aspplicants in 2ffect ere seeking re-engagement on the
strength of having worked for a period panging betwsen

£ to 18 cays,which alst¢ is doubtful,and has been disputdd

by the responcgents.

3 0. In view of the dliscussiun hereinsbove, an
_ ol Y

a totality of the circumsiences we are not pursuaded YWu

crant the relierfs claimed for by the applicantis, J,As

lack ma2riti and arex» accordingly dismissed. NO oroer®™das to

Geth
costs,
32. The copy of the judgment shall be placed

on each of the U.As which have besen declided by this common

[ 4]

jusgment, ! AN ~
g .-_-____ —
( K. MITHUKUMAR ) ( B.C. SAKSENA
NEVBER(A) VICE CHAIRMAN
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